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qEF TREEH i ST A

T2 feeett, 20 arder, 2026

F.3M. 2091(37).— F=AT LRI 7, LTSI TSTHR Aterfaad, 1956 (1956 F7 48) (e =ad =0
TETA I<h ATSTHAAT gl TAT ) 0 7T 3F T ST (1) o Tl LT 6l T2 AT TLHL 5 G2 Teag
T TSR 1T T SATEE=AT TEAT AT, 747(30) AT 12 FEALT, 2026, ST ATIT TSI, FATETI,
AW |, @ve 3, IUEe (i) § THRIAT 6T T2 o, FT ITC T2 T § TP TR0 §0-135T % FAIR-
FFITIL GUE F FHHTO 108.500 # FHHT0 139.000 (TohS-11) F 4 o1 H HATSHT UF IHAF T 1, AL,
TG AT JATA 6 0 IH ATAGAAT F IUTag AGGAT H AR 7 F7 60T FI7 & AT 09T 50
=rororT i ot

3Y IF ATSRLAT T T I SATATTH 6T &mer 3F it ITemT (3) F e ardrg "20 wea<r, 2026"
T "SI ST T TTSET S 0T ST § WehTiorg o 1 o ;
STeTToh T TTIRRTET T T2T 3T % qgd HhIs ST ITH 721 g0 ;

2943 GI/2026 1)
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S FerH ITTARTE 7 3 AT T Ty 39 i STLTT (1) F ATELT H, Fea T TERTE F T AqAT
fe s fe;

qdA: A, el TLRIT, TAT ITTIRIET il Ih IS I T ST 9T ST IF ATAAH 6l o127 39
T ITETT (1) BT T&T ATRAT T TTNT FLA g, TG FTIUIT FIAT g 1o S<h AT § A2 H T (@<
ERIEEEAEIEEERE RIS IE I A

ST T, e T, S ATATHAH AT 77 3T AT ST (2) F SATHLOT § T HIUT FAT & o
T ATAGAAT o TSI § TR T, I AqqAT | A i ot fAeeat & 4= grae areafeas s 9
et g § fAfga g Srusft

LA
AL T TS H T AT H0-135T o SAAL-TFaCIE @Ue # FHHT10 108.500 & FHHT0 139.000

(TFST-11) % 4 oI H TSR o o7 SISTe shl ST ATt S 1 f&aer

ST FT AT IAC Tl et &7 a1 SR
wA® || gagor || s ET gRHr v ||gRrar siEaT/ Raas et #1 A
qeqT || Her EEL CERT
(FFaR
)
1 2 3 4 5 6
AT T TTH: AT

e T qTH: FAL
1 323  |[|mETH IO/ TAT 0.117|[HTHT 9= T HATLRT, ATHT T FATAFT,

ATl [T TATIHT, FHALT, AATST TART0T
THFHTY, ITAL T TLAHL

T T ATH: TEATT Ga

2 249 |\ X 0.21|[3T T39I ALFHT

3 259  |[|THTE EIRIEKES 0.0595||3T I SIEHE T FehieT, AhiT AgHE T
T, TR AgHT T T, The T T
AR, TATg A T AT, A T T9F,

THATET TgHE T AATE, TTHE T STHI,

FTT AgHS T e T TgHR, AHST

HEHT T HEAX AgHE, FITS STgHE T
AEATE AEHE, AL AZHE TF &AL AEHT,
RStaT @A 9 qeqr HeHe, 99 0
BRISEFERGERERERIE K LS

RERERIEE R EE i E R RIS RC R
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ATLT T TSI ; STHTETIOT 3

TTRIAT G TAT (RATST AZHE, TEIAL AT
T ATIRE ST, ST et T ATea oA,
STEaT AT T AT AT, AT T FHY
AT, FIET G TA T FHT ST, Tagaar
T THA G, FHIGEA TF THA g,
TR T A6 G, TEHR T
TR gad, I T Fawa i, TLqd
AFLS TolT FEAERI, Sl T3 TG,
R A A, Frag O A, T
e, TUHLT Tl He, THHT T 0 =7,
TR T T T, THIS T {4,
FATARAT T TEd, M TZTGL T THFA,
of Tt TR T |gad, <9== 190 37 10
T T A €0 e, gRaes s@0 5w
5 a9 = gfaws €0 e, 3T =
TS, T TAT A, TAded T
A, AR T THe=, AT

T feeTa, TS TR O EeE, aE0
T o T, g T O T, T =
ferar game, faeg oo for e, gefterm <=t
AT T AT, AT T e, oTeaT O
3, HEeT AT HEs, Fore o
ST, THIE HHTE T ST, THTGAT Tdt
ST, TR 94T Tl 3165 THL, TEATh
FEHE A AeATea, T FEHT T

TERIgH, s dgHs T HgalgaH,

FAALGHTT T Hgalga, Hierargd Idl

TERIgH, TEoIal Tl ATEdR |, TZas T
T e, ST AAH T e,
HIgd T Fvaadl, §ord T Fvaadl, Ford
T Fegaoll, G aeAT T =TT, {AT a1
O ST, TrHEAT T AT, AT gl
HIZAATA, ST FHTL [ HgadATd, A1

FHTT T HIGAATA, TeaTadl Te T e,
TTHHT T, R AT T F9TTY, TTHIATT

T THHAT, THASL [T TAL,
TATAGSTE T FALTS, AL T TALT,
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AR T TS, ATEH T HAT,
AT TAT TTHATE, TTHHA T TG,
AT T TTHEH, Tawaald T 7554
ST, STEaaT TgHE T AFATA AZHE,
ATAY AEHE TA AFATA AgHE, AL
o ol srhaTer stEde, e O
ATATEARH, e T ATATEAGH, TR
T AAATEASH, AT T ATATEAGH,
LSBT T AAATEAZH, ST TSI TLFHIL

4 341 EEll FOr 0.4|ThiSedT, AIgFT Aegedlg, AU ST,
HTHIeAT T ZHLL AEHT

5 87 [GEL FOr 0.145||HATgFE TITAT T ATgFE STHIA

T FT A TAHS,

6 1696  ||f==iT 0.146||[H7&ET T LATHATA, Hedh [T HIAAT,
HEH T HIATA, TTHAAA, TogATA TAT0T
TToivx, STHAT Tdt Hgex, arame, I94d,
TTRTT AT HEe

7 081 SRENEY q=F 0.05|[3TT T=9T ALFHTT

8 984 ST o 0.01||wTHT= Te T STGTH, Fea 9 FHE 710 01
T I FTEH H0 AT, FHAT TAT
T, gRg I HE

Tie T ATH: HEAUST

9 29 EEil Fior 0.006||Feerar adt faqre AT, o o o
fade FAR

10 30 EEl o 0.006||fra® = HAqT, AT TalT TArT

11 31 EEil Fo 0.006||fraagTge T Thaw!

12 32 EEL T 0.006|[sr@g TSt IF TAMT T T FISTETT

13 33 EEl o 0.004|[&T9% FHTT T AT THIT

14 34 EEil Fo 0.004||sfaw= FAT T ==&, HIH T41E, fFaw
FHTL TA0T TSTLT FHTE, TEed T JordT
THTT

15 35 EEil Fo 0.002||37sTT FHTT, T FTHIL, AT THE T
T I FEEA
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16 36 FT 0.002[q=E 7= FeaaT

17 37 i 0.002||&7STT FHTT, TATOT FHTL, T FHT T
Frers IF wad, e O aeaad

18 38 FT 0.008||FTT &ers: arera

19 39 i 0.008|[TTsTarg g, HehTea [T T9rEgrgy

ATTer T ATH: AL AT

20 20 FT 0.001|[F T 7= 2o+

21 371 Fo 0.0027|XTH="=<Td, THHT, AR, FAa=
TETT A, THITSIT Tl T =T

22 38 Fo 0.0038|[TTHaee T HAT

23 381 o 0.004|[FATE Talt I3 I% L, FHA TAT 93 3%
T

24 427 T 0.0138|[A2% FHTX T AT, FaTeATe T T2,
TR AT T AT

25 428 Fo 0.0193||72=x FHTL T HITATH, HATATA T T,
qors T9TE I TTHATA

26 91 o 0.0009|[FweaT AT T TH A8, T T o TA T
TREAT, I S TgFHT, A0 e T
g HHATH, LA T FTAT AT,
A AT T T, TS ol
SIS, TSRS T FATLHT, JoNLT FHIT
T T, AT TAT oo, TTH a4l Td
SIS, TSTT <dt e T STHIE FATE, St
T Sl el ferad, 9w areHE T
T AT, TT 34T It FaTu=eg, Tovs
T TELTS, A AT T A AgFia

T FT AT FASRIT

27 346 Fo 0.0179|[TTHETT, THHT TR o

28 348 FT 0.0226 |3 FTH T 7o

29 349 FT 0.0325|(frmr FHR T T

30 427 o 0.0475|[F=er, farems, afawTst T=RTr TTHeaLer
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ATTe T ATH: ATERYL

31 26 IGEl i 0.072||erhIer srgwa T HIgH s Taiid

32 39 [GEL Fo 0.0012||F=Tam=T 1T Idt ATegedTg, d9 AgHg,
HTORTTHST, ATEATAH T e AZHE,
FiUdad, I99 39, Ugaad, 87 a4,
FATAAT TAT TS

33 55 EEL iU 0.0013|[FHTT Talt a3, THH T 97, o o
IBEFASE}

34 97 EEil Fo 0.0135|[FHerer, TeATE TARTI] &7, /) T &7, 99
T 8T

T T ATH: SRR

35 254  |[fstT o 0.0071|[7w el T Z1Es

36 323 || Fo 0.0096||@ T\ T fawHT

37 325 ||f Fr 0.0031 [T T STt

ATie T ATH: HA=T

38 836 || Fo 0.0059|[ e T =TT, Yool AgHE T AT,
ferfarst, aTeredt, TSI TART0T TSTa<, =T
EEIRCIRIE E=Es

39 841  ||Hsir o 0.0289|[qe T TSI, oo AgHE T A1,
ferfasT, ASTEal, TSTE a7 TS, =T
EEIRCIRIE E=Es

ATie T ATH: JTET I

40 1381  ||f=siT Fo 0.2238||[aH FgTge T TTHH, At e ferar
AT FeAT eaTauqe ZIT Taeaa AT
AT T foraed, agigy, a7 98157
T IS ETEY, TT fHg Tt srfeersr
FAT e, fewie e o afererer 3 e

41 1384 =T Fo 0.0364||[@F" FgTge T o, At A=y ferar
AT FeATT eaTaue g7 Taeara AT
AT T foraed, dagiay, a1 9815
NI IS ETEY, THT fHg et srfererer
T e, fewiy e o afeerer 3 e
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HILT T TSIA . AHTYTL

42 420  ||=sT Fo 0.001|[TTHTST, FFTST, gaLTST TAIT &+HT,
T, FvETH, SRIEFT, TS TRT07
T, FeqATT T TS

T T ATH: I Mg RAT

43 49 EEl i 0.0824|{F=Tst I Feemdr

ATie T AT FUAAT

44 331 RGOS ATt 0.0295|[3T T39I ALFHIT

45 337 ||¥sT Fo 0.009||37=9T FTedt T THAIHTE, IHTLHRT TS T
TTHYIETE, AR AT T THTETS

46 341 GREOERf ATt 0.02|[3T¥ TEeT ALFHIT

47 342  ||=sT Fo 0.225||FFr¥as = THAEe, HATAT T THI,
TTELATH T TTHIS, AT T THAAE,
[ESRRERILE LTS

48 366  |[ETETr GEIRICESII 0.0787|[3T< T3eT ALFHIT

49 367  |[|THTH EARIGIE 0.0016|[ZTaer=e T fheq, ITT T TLHT

50 |[369 [ Fr 0.0999| (T FHR T Ty, TeEt 34 T
TTHATHL

51 370  |[ETEEY |[EEHTT 0.0133|[3TT T2 HLHTZ

52 371 || Fo 0.0781||s7 e FHTT T THTHT, oot THIL T
THTRT, AT TAT ST=0T FHTL, AT
FHTL T TR FHIY, gHT FHTL T T
THTY

53 372 ||FsT T 0.5455| (s FHTT T THTLAHT, AT FA T
THTHRT, AT TAT ST=0T THTL, AT
FHTT T TFT FHI, gHT FHATL T T&
THTY

54 396 |[E¥ETr Tt 0.0062|[3TT T39T TLHTT

55 397 ||y AATeAT 0.016|[3TT TR ALFIT

56 |l401 |f Fr 0.0164|[FrTa T qeraTey

57 402  |[EEETT FTAT T 0.0072([3T T39I ALFTT

58 403 (=T Fo 0.0291|[q%= FHTE, a9 FAW, T8 T, BledTd
TIRTOT IEALTS, A5 THTY, HGewoaTT
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T SAREd, TavE AT, s,
TR, FATT [0 TH AL, 4F 38
T TTH AT

Total|[3.0192

[#T. §. CE-RO/LKO/NH(O)/LA/NH-135A/2022-23/3D]
g FHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th April, 2026

S.0. 2091(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 747(E) dated12 February, 2026, published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction (Widening/4-Lane etc.) maintenance, management and operation of
National Highway No. 135A in the stretch of land from km. 108.500 to km 139.00 for Widening to 4 lane from km.
108.50 to km 139.00 of NH-135A Pkg-1I (Jaunpur — Akbarpur section) on Hybrid Annuity Mode in the state of Uttar
Pradesh.

And whereas the substance of the said notification has been published in “Aaj” and “The Times of
India” both dated "20 February, 2026", under sub-section (3) of section 3A of the said Act;

And whereas no objections have been received from any person by the Competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired for Widening to 4 lane from km. 108.50 to km 139.00 of NH-135A Pkg-
IT (Jaunpur — Akbarpur section) on Hybrid Annuity Mode in the state of Uttar Pradesh

State: UTTAR PRADESH ||District: JAUNPUR
SL || Survey/Plot || Type of Land Nature of Land Area||Name of Land Owner/Interested
No. Number (in Person
Hectares)
Ll 2 3 | 4 [ 6 |

[Taluk: Shahganj |
|Village: Kachhara |

1 323 Common Agriculture/Naveen Parti 0.117||Seema wife of Mayashankar, Arpit
son of Mayashankar, Aarohi
daughter of Mayashankar,
Kamlesh, Manoj sons of
Ramkumar, Government of Uttar
Pradesh
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HILT =T TSI AT

|Village: Dhadhwara Khurd

2 |49 ||Government

||Canal

0.21||Government of Uttar Pradesh

3 259 Common

Agriculture/Banjar

0.0595

Ageel Ahmed son of Vakil, Safiq
Ahmed son of Vakil, Kafeel
Ahmed son of Vakil, Sarfuddin
son of Subedar, Salahuddin son of
Subedar, Saleem son of Yusuf,
Iftakhar Ahmed son of Latif,
Rashid son of Jameel, Ansar
Ahmed son of Mukhtar Ahmed,
Afzal Ahmed son of Mukhtar
Ahmed, Fayyaz Ahmed son of
Mukhtar Ahmed, Anwar Ahmed
son of Mukhtar Ahmed, Rizwan
Khatoon daughter of Mukhtar
Ahmed, Anas son of Niyaz
Ahmed, Hussain son of Niyaz
Ahmed, Hamza son of Niyaz
Ahmed, Sohaib son of Niyaz
Ahmed, Irfana Khatoon wife of
Niyaz Ahmed, Asgar Ali son of
Wasid Ali, Ashraf Ali son of
Wasid Ali, Jawwad Ali son of
Wasid Ali, Maroof son of Qaiser
Ali, Savira Khatoon wife of Qaiser
Ali, Qutubuddin son of Tafazzul
Hussain, Hasibuddin son of
Tafazzul Hussain, Nafisuddin son
of Tafazzul Hussain, Raisuddin
son of Tafazzul Hussain, Danish
son of Fakhruddin, Tarannum
Afroz wife of Fakhruddin,
Zainuddin son of Majidullah,
Pancham son of Antu, Shivkumar
son of Santu, Indal son of Santu,
Tapesra wife of Santu, Ramchet
son of Ram Charan, Ram Baran
son of Muneshwar, Ramraj son of
Muneshwar, Lalmani son of
Basant, Shor Bahadur son of
Ramkaran, Sheetla Prasad son of
Sahadev, Deepchand (minor, age
10 years) son of Chhaviraj and
Urmila, Harishchandra (minor, age
5 years) son of Chhaviraj and
Urmila, Urmila daughter of
Chhaviraj, Bablu wife of
Ramachal, Balwant son of
Ramachal, Bhagirathi son of
Ramachal, Radheshyam son of
Shivharkh, Rajesh Kumar son of
Shivharkh, Arun son of Shiv
Kumar, Gaddu son of Shiv Kumar,
Pankaj son of Shiv Kumar, Pintu
son of Shiv Kumar, Sushila Devi
wife of Shiv Kumar, Vikram son
of Indal, Sharda son of Indal,
Mohra daughter of Medhai, Vinod
Kumar son of Jairam, Pramod
Kumar son of Jairam Shama Devi
wife of Jairam, Sogra widow of
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Abdul Ghafoor, Akhlag Ahmed
son of Ali Hasan, Aqeel Ahmed
son of Mehdi Hasan, Atiq Ahmed
son of Mehdi Hasan, Fazlur
Rahman son of Mehdi Hasan,
Savira Khatoon wife of Mehdi
Hasan, Noor Jahan wife of
Shahabuddin, Parvez Alam son of
Shahabuddin, Javed Alam son of
Shahabuddin, Mohan son of
Chandrabali, Munjal son of
Chandrabali, Kunjal son of
Chandrabali, Suraj Bali son of
Chauthi, Munar Bali son of
Chauthi, Ram Bali son of Chauthi,
Dhansira wife of Mohanlal, Ashok
Kumar son of Mohanlal, Neeraj
Kumar son of Mohanlal, Indravati
wife of Sohan, Rampher son of
Keshar, Dharmaraj son of Keshar,
Ramdular son of Ramsumer,
Ramajor son of Balraj, Ramshivjor
son of Balraj, Ramkuber son of
Balraj, Ramsingar son of Balraj,
Baburam son of Manraj, Phoola
wife of Ram Awadh, Ramsamujh
son of Lakhraj, Ram Bali son of
Ramdas, Sadruddin son of Abdul
Jalil, Istiaqg Ahmed son of Igbal
Ahmed, Abulais Ahmed son of
Igbal Ahmed, Hazratul Nisha wife
of Igbal Ahmed, Abuzar son of
Anwarul Haq, Shahid son of
Anwarul Haq, Irfan son of
Anwarul Haq, Tariq son of
Anwarul Haq, Noor Jahan wife of
Anwarul Haq, Government of
Uttar Pradesh

4 341 Private Agriculture 0.4|[Rafiullah, Mohammad Abdullah,
Wasiullah, Safiullah, sons of Israr
Ahmed

5 87 Private Agriculture 0.145|[Mohammad Rashid son of
Mohammad Jamil

Village: Ranimau

6 1696 Private Agriculture 0.146|[Manroop son of Shyamlal, Mahek
daughter of Motilal, Aham son of
Motilal, Ramnayan, Nebbu Lal
sons of Rajendra, Urmila wife of
Mahendra, Vishwas, Yashwant,
Peshkar sons of Mahendra

|7 ||981 ”Govemment |Sadak 0.05||Govemment of Uttar Pradesh

8 984 Private Agriculture 0.01{|Bhanadevi wife Baburam, Santosh

Kumar Minor 01 year old son
Baburam no Bhanadevi, Kamli
wife Mangroo, Dharmendra son

Mangroo

Village: Maharaura
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9 29 Private Agriculture 0.006||Kanaklata wife of Vinod Kumar,
Nitesh Kumar son of Vinod
Kumar

10 |30 Private Agriculture 0.006|[Shivam son of Santosh, Sudha
wife of Santosh

|1 1 ”31 “Private ||Agriculture ” 0.006||Shivbahadur son of Suryabali

12|32 Private Agriculture 0.006||Awadharaji alias Dalgira wife of
Faujdar

13 |33 Private Agriculture 0.004(|Deepak Kumar son of Ashok
Kumar

14 |34 Private Agriculture 0.004{|Arvind Kumar son of Indrasen,
Rishabh Prasad, Vivek Kumar
sons of Rajesh Kumar, Yashwant
son of Brijesh Kumar

15 |35 Private Agriculture 0.002(|Ajay Kumar, Praveen Kumar,
Shravan Kumar sons of Bodhai
alias Rudrasen

|16 ||36 ||Private ||Agricu1ture || 0.002||Sughai son of Santbaks

17 (|37 Private Agriculture 0.002||Ajay Kumar, Praveen Kumar,
Shravan Kumar sons of Bodhai
alias Rudrasen, Mitrasen son of

Santbaks
|18 ||38 ||Private ||Agricu1ture || 0.00S”Bhunga guardian Lalman |
19 (|39 Private Agriculture 0.008|[Rajbahadur, Shrikant sons of
Bashbahadur
|Village: Chakshah Gayas |
|20 ||20 ||Private ||Agriculture || 0.00l”Sohrab son of Hasan |
21 ||371 Private Agriculture 0.0027||Ramchandra Lal, Rampher,

Ramsingar, Phoolchand sons of
Achal, Ramraji wife Achal

|22 ||38 ”Private ||Agriculture || 0.0038||Rampalat Putra Kariya

23 |[381 Private Agriculture 0.004{|Kumari wife Sarju alias Surju,
Kusum daughter Sarju alias Surju

24 |[427 Private Agriculture 0.0138||[Mahendra Kumar son of Motilal,

Mewalal son of Sahagi, Geeta wife
of Dharmendra, Usha Devi wife of
Vinay Kumar, Surendra Prasad
son of Ramsamu;.

25 (/428 Private Agriculture 0.0193||Mahendra Kumar son of Motilal,
Mewalal son of Sahagi, Geeta wife
of Dharmendra, Usha Devi wife of
Vinay Kumar, Surendra Prasad
son of Ramsamuj.

26 |91 Private Agriculture 0.0009||Kanhaiya Lal son of Ram Asre,
Gauri daughter of Chabbu wife of
Parasnath, Neetu guardian
Madhukar, Mohammad Shakir son
of Abdul Mannan, Ravishankar
son of Vashishth Narayan, Sunil
Kumar son of Pandhari, Sonraji
wife of Chhabiraj, Rajkamal son of]
Kripashankar, Brijesh Kumar son
of Dashrath, Amrita wife of
Kallan, Poonam Devi wife of
Deshraj, Ranjana Devi wife of
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Pramod Kumar, Mrs. Meera Devi
wife of Shivamurat, Junaid Ahmed
son of Irshad Ahmed, Prema Devi
wife of Subhash Chandra,
Mahendra son of Sukhraj, Abu
Shahma son of Abu Mohammad

|Village: Kanwariya

27

346

Private

Agriculture

0.0179

Ramdhari, Rampher sons of
Chabbu

28 |[[348

| |Private

| |Agricu1ture

0.0226||Vijay Kumar son of Lallu

29 |[349

| |Private

| |Agriculture

0.0325||Vijay Kumar son of Lallu

30

427

Private

Agriculture

0.0475

Kailash, Vilas, Patiraj sons of
Ramnaresh

|Village: Maroofpur

31

26

Private

Agriculture

0.072

Shakeel Ahmed son of
Mohammad Idris

32

39

Private

Agriculture

0.0012

Rizwana Bano wife of Obaidullah,
Anees Ahmed, Mohammad
Danish, Shah Alam sons of Zuber
Ahmed, Kapil Dev, Pratham Dev,
Rahul Dev, Varun Dev, Kalawati
wife of Rajdev

33

55

Private

Agriculture

0.0013

Kumari wife of Sarju, Kusum
daughter of Sarju, Virju son of
Shivharkh

34

97

Private

Agriculture

0.0135

Kamlesh, Khanjharu sons of
Dhamu, Manju daughter of
Dhamu, Sanju wife of Dhamu

|Village: AKkKkhipur

[35 |[254

| |Private

| |Agriculture

0.0071||Ramashankar son of Dhodhai

36 |[323

| |Private

| |Agriculture

0.0096||Lalman son of Vikrama

137 |325

| |Private

| |Agriculture

0.0031|{|Ramdhari son of Jangli

|Village: Manechha

38

836

Private

Agriculture

0.0059

Suhail son Sajjad, Suhail Ahmed
son Latif, Kshitij, Tejasvi, Tejas
sons Rajeshwar, Archana Devi
wife Rajeshwar.

39

841

Private

Agriculture

0.0289

Suhail son Sajjad, Suhail Ahmed
son Latif, Kshitij, Tejasvi, Tejas
sons Rajeshwar, Archana Devi
wife Rajeshwar.

Village: Takha West

40

1381

Private

Agriculture

0.2238

Vikram Bahadur son of
Ramamurti, Manager of Shri
Vishwanath Shiksha Samiti Kalan
Sultanpur, Shri Bholanath son of
Shivavrat, Veer Bahadur, Tej
Bahadur sons of Dan Bahadur,
Rani Singh wife of Akhilesh
Kumar Singh, Himanshu Singh
son of Akhilesh Kumar Singh

41

1384

Private

Agriculture

0.0364

Vikram Bahadur son of
Ramamurti, Manager of Shri
Vishwanath Shiksha Samiti Kalan
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Sultanpur, Shri Bholanath son of
Shivavrat, Veer Bahadur, Tej
Bahadur sons of Dan Bahadur,
Rani Singh wife of Akhilesh
Kumar Singh, Himanshu Singh
son of Akhilesh Kumar Singh

42

420

Private

Agriculture

0.001

Ramraj, Manraj, Hubraj sons of
Dhanesar, Sadaram, Ramsadafal,
Ramswarath sons of Achhaibar,
Rampher, Chandrabhan,
Jagdamba, Ramniranjan sons of
Shivnath, Kalpnath son of Ramraj

Village: Chak Gohariya

43

49

Private

Agriculture

0.0824

Valraj son of Girdhari

Village: Barauna

44

331

Government

Nali

0.0295

Government of Uttar Pradesh

45

337

Private

Agriculture

0.009

Arun Chaudhary son of
Ramprasad, Umashankar Rajak
son of Ramprasad, Shankar Lal
son of Ramprasad

46

341

Government

Nali

0.02

Government of Uttar Pradesh

47

342

Private

Agriculture

0.225

Tribhuvan son of Ramlawat,
Mewalal son of Ramraj,
Radheshyam son of Ramraj,
Ramsudhar son of Ramlawat,
Vijay son of Ramlawat

48

366

Government

Naveen Parati

0.0787

Government of Uttar Pradesh

49

367

Common

Agriculture/Nali

0.0016

Ramachal son of Phirtoo,
Government of Uttar Pradesh

50

369

Private

Agriculture

0.0999

Dilip Kumar son of Ramasare,
Sarasatti Devi wife of Ramasare

51

370

Government

Chakmarg

0.0133

Government of Uttar Pradesh

52

371

Private

Agriculture

0.0781

Anil Kumar son of Ramashankar,
Sunil Kumar son of Ramashankar,
Durgavati wife of Arun Kumar,
Amit Kumar son of Arun Kumar,
Hemant Kumar son of Arun
Kumar

53

372

Private

Agriculture

0.5455

Anil Kumar son of Ramashankar,
Sunil Kumar son of Ramashankar,
Durgavati wife of Arun Kumar,
Amit Kumar son of Arun Kumar,
Hemant Kumar son of Arun
Kumar

54

396

Government

Nali

0.0062

Government of Uttar Pradesh

55

397

Government

Nali

0.016

Government of Uttar Pradesh

56

401

Private

Agriculture

0.0164

Vipat son of Punwasi
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57

402

Government

Kali Sthan

0.0072

Government of Uttar Pradesh

58

403

Private

Agriculture

0.0291

Surendra Kumar, Dinesh Kumar,
Harendra Kumar, Chhotelal sons
of Udayraj, Narendra Kumar,
Mahendra Pratap sons of
Ishwardev, Ravindra Kumar,
Rajendra, Ramchandra, Santosh
sons of Ram Charittar, Shankar
Dei wife of Ram Charittar

Total||  3.0192||
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